National Company Law Tribunal

Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 07.03.2017
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SECTION OF THE COMPANIES ACT: U/S of the companies Act,2013
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Order dated 07.03.2017

CP NO 75/241-242/Ald/2016 M/s. U.P.Ceramic and Potteries Ltd.

The parties are represented by their counsel he files application for withdrawal of

company petition with certain prayers as mentioned in the application read with

MOU (Para 3). Arguments are heard and order is reserved.
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Dated 07.03.2017 Shri H.P Chaturvedi (Mdfrber Judicial)




